(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

FORM A

PUBLIC ANNOUNCEMENT

for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF M/S. ER TEXTILES LIMITED

RELEVANT PARTICULARS
1. | Name of the Corporate Debtor ER TextilesLimited
2. | Date of incorporation of corporate 13/08/1997
debtor
3. | Authority under which corporate Registrar of Companies —Kolkata
debtor is incorporated / registered
4. | Corporate Identity No./ Limited U18100WB1997PLC114586
Liability Identification No. of the
Corporate Debtor
5. | Address of the registered office and Registered Office:
principal office (if any) of corporate 1/433, Gariahat Road, Block- 4A (4t Floor),
debtor Jodhpur Park, Kolkata-700068, WB, IN
6. | Insolvency commencement date in Date of Order: 14/01/2022
respect of corporate debtor Date of Intimation to IRP: 14/01 /2022
7. | Estimated date of closure of 12/07/2022
insolvency resolution process 180 days starting from the date of commencement
of Corporate Insolvency Resolution Process
8. | Name and registration number of the | Mr. Anup Kumar Singh
insolvency professional acting as IBBI/IPA-001/IP-P00153/2017-2018 /10322
interim resolution professional
9. | Address and e-mail of the interim Address:162/D /702 Lake Gardens, Kolkata, West
resolution professional, as registered | Bengal ,700045
with the Board Email: anup_singh@stellarinsolvency.com
10. | Address and e-mail to be used for Address:Suite-1B, 1st Floor, 22/28A,
correspondence with the interim Manoharpukur Road, Deshopriya Park, Kolkata-
resolution professional 700029
Email:ertextiles.sipl@gmail.com
11. | Last date for submission of claims 28/01/2022
12. | Classes of creditors, if any, under Not Applicable as per information available with
clause (b) of sub-section (6A) of IRP
Section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals Not Applicable as per information available with
identified to act as authorised IRP
representative of creditors in a class
(Three names for each use)
14. | a) Relevant Forms and a) Web Link:

b) Details of authorized
representatives are available at:

https:/ /www.ibbi.cov.in/home/downloads
Address: Suite-1B, 1st Floor, 22/28A,
Manoharpukur Road, Deshopriya Park, Kolkata-
700029

Email:ertextiles.sipl@gmail.com




Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the
commencement of corporate insolvency resolution process of M/s. ER Textiles Limited on
14/01/2022.

The creditors of M/s.ER Textiles Limited are hereby called upon to submit their claims with proof
on or before 28/01/2022 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No. 13 to act as authorised representative of the class in Form CA - Not Applicable as per
information available with IRP.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/”
Date and Place: 17/01/2022, Kolkata ANUP KUMAR SINGH

Interim Resolution Professional

##Note: Public announcement have been done in the following newspapers:

Busniess Standard- Kolkata Edition- English- Page-3
Aajkal - Kolkata Edition-Bengali-Page-4

Business Standard- Kolkata Edition-Hindi-Page-5
Business Standard-Bengaluru Edition-English- Page-6
Dinamalar Salem-Bengaluru Edition- Tamil-Page-7
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-{j\ HOWRAHK MUNICIPAL CORPORATION
&y 4, MAHATMA GANDHI ROAD, HOWRAH - 711101
5 Phone

, Fax:
Abridged Tender Notice for Paper Publication
Executive Engnocr, HWWPP, KMC invios tendor as furnithed below. Intending
tenderers are 1 subme offers along wih PAN card, up 1o date GST, PTCC. ITCC
& credentials as mentionad in NIT,

Aadhar Housing Finance Ltd

M 006¢ g 3
SirM.V. Read, fAumbai-400069, d

Jamshedpur Branch Office: Greund Floor, Bleck-B, Gdr Siddha, N Road, Bistupur, Jamshecpur - 831001, (JH).
Howrah Branch Office: 3rd Flocr. Krishna Enclave,201, Bagjanial Lahia Lane, Near AC Market Howrah - 711101 (W),
PO U 0

FIRVES AR

Frfarcis P &1 dfc, YEeie wd aaa YHseE,
= =il

Tio_~ DWSD/PKRI20/2021-22 fms — 12012022
Detalled survey, designing and drawing, Constru clion of 42 MLD
capacity Waler Treatment Planl, Sump (IPS -1/CWS-1) 6.90 Lakh Litre capacity cum Pump
House, Sump (IPS-2/CWS-I1) 19.90 Lakh Litre capacity cum Pump House, 22 Nos. ESR,
smn Quarter - 1 Units, Compound wall, Supplying and laying Clear Water Feeder Main and

Network, Nala or River Crossing, Railway Crossing, N.H. Crossing, Approach
road, House Connection, Supplying and Installation of Centrifugal pump moter, and

Fiveyears operation & maintenance with allied works etc. all complete job for Pakur Block

31 Name of Work Estimated
No ___| Amount_ W'meas the: umerslqred baing the Authorized Officer of Aadhar Housing Finance Limited (AHFL) under the Securitisatioln
1| Replacoment o e § | low Rate Financial Assets 4 of Security Interest Act 2002 and in exercise of Power conferred
filte 40N Wa o Tends
,,'“;,“;p;;:’;"',;";‘; fmﬁig‘g‘:g”‘{],‘;ﬁ:‘ ,,‘,’,,“g,',‘m,:‘ o | [irisreseins ( y Interest | Rules 2002, Cemand Notice () Issued by the
24121-22, Dated ; 14.01.2022. Bid sul wwms A
08,02 2022 up 10500 P Torder 0. 2033 MAD. 505011 " o date of receipt of g pay the smount, notice
e Vol ipawiiarcor guin i 86 s ishereby g the|
or. . e (4) of the Section 1
Creer Na : 214342122 4
mh”;emlgu H w“ww % ion Act s:m Act read with s 6ot the Secus?vg] ln:»rm Enforcomart m.es 2002“:1 :::Irrwms atieation /s invited to!

Full Coverage Rural Water Supply Scheme Under DW&S Division Pakur on turnkey
basis.”

in particular and tre public in general ae herzby cauticnzd not Lo deal vith the praperty aad any dealings with the progerty|
will ba subject to the charge of AHFL foran amount as mentioned herein under with interest thareon.

= HDFC Bank Ltd.
Al LU REGISTERED OFFICE: HOFC Bank House,
Lowet Parel, Numbdal 400013

Name of the Branch / Description of Secured asset

Demand Notice | Date ol
Dale and Amounl | Possession

Part - B :- Detailed survey, designing and drawing, Construction of Sump (IPS -1/CWS-1)
0.80 Lakh Litre capacity cum Pump House, Sump (IPS-2/CWS-11) 2.40 Lakh Litre capacity
cum Pump House, 14 Nos. ESR, 1 No. GSR, 1 No. MBR, Staff Quarter - 1 Units,
Compound wall, Supplying and laying Clear Water Feeder Main and Distribution Network,

s d
X
Gan ma.,,u Bath, Disirct

Lt Borrower(s) /Co Barrawer(s) (immovable property) Nala or River Crossing, N.H. Crossing, Approach road, House Connection , Supplying and
1. (Loan App.No 00028484 |Allthat piecs And Parcel of Flat No, 405 Oni the 3rd flcos 11.0ct:21 1-Jan-2 Installation of Centrifugal pump motor, and Five years operation & maintenance with allicd
PO3SES3ION NoTILE Jamshedpur Eranch) of Mozl Ratan Ganga within Ganga vinar| odTHE0 | 11-dan works elc. all complete job for Hiranpur Block Full Coverage Rural Water Supply
for immovable property) [rulo 8(1)] Basant Kumar Srivastava sqft cheme, Und &S Divi r
Scheme, Under DW. sion Pakur on ba
gried byng Aupeatzed Cficer mcwxummm:mtcu (Burrowe Baliguma Bearing Thana No 1150.ln Ward no 5 -———-’—*—————-——-—y—-——————’————————mm = 7
ané Recanrocien o Frarei Assts an Enfocement of e A 200 Reiha Stivasteva (Co- 10,Mnac.Khata No 369,Plot No-627,650. 651, -
lamr.a‘:.gguymwmw&e‘gxx«;e%ﬂwlﬂ m’m\'u 122010 W | Borrower) 652(portion), Ps-Mgm Mango, District East| 3 Sl o 0 28500 it
“'ci&é’n‘é calle : o Bomowt h}nnﬁum?mluk r:«' m‘)" Rajeev Ranjan (Guarantor) | Singhbhum. Boundarles : East: Raod, West: Kanhai, 4 G Yo o sldia 30 WIS + 3 A8 YIRAI U4 S0aY |
\'a: Thetarands Nage, Sost o O ,wm[,u our, Radia, PrTatios, North: 0pan 10 sky then Flat, South: Opensky 5 GV (4 Bl <Y €0 10000.00
endra Narayan Das (Proprietor & {Loan Agp.Ne 00076123 ‘oot Westerr 11.0ct-21 e Gt Sy q 7 2 o 3 9
A\f,\;..ﬂs‘i\:a"u;';. o5 s 2 Howrah Branch sde bcnq fat 00 D Admeusurig hm:crbs-iwslﬂ R 88152 | 12anz | | LT L ”'m:lzz.m .::';uk‘xl‘l“;“;"" "' "
{ the arount e e rics mz 51581 seiRupecs Sobini Das (Borrawar) B
walve Lal myeéc';“; urnglggamu:dr 2 tm and Forty 5}1 ;m) Rirral Krishaa Das (Co- lesssw.ansumm(cuxmmmms NO. 12, 7 o) dis SR @ faf wna W e afdar s b artau Y gd el
2820 31201 ogetrer s s hesecn vitkin £0 days o tha date of tocept Borrower) R No 27 Teuzi o 178, Rs khatian No.32 & €9 Rs Daag) R, Yo EE, SRS, |
e £ad ro» ; ) 2 o, 221 & 224 Undes paninat Muncioaity Wasd e 24 TR s 7 T B 150 T T
,’:f st s naveg Ju‘dl:!!ep\y! it m:ear;;:;;,r g Hoking o 546, P Karcan 2838 en s Dt 8 - [RIRE] :m"d ] faﬁ: Evu :rrrx i T 03022022 @1 SUAET 04,00 791 0@
Amhorud omumunrc Bank l.wuua hu ulm posses: the property 24pQs(N). Boundaries : East: By 29 & 36 No. Plot of A T W PR, W 4% T
g:mt o bk excis of sowe s conlen cony o Soxtn 13(4) of ﬁmmnm;;c:mm;o so:lcg ;c;:g% ;?It 0y 9| va afmr RaF an e o o @ 3fRm | R 04.022022 W 3,00 @S AW 13 |
Sadaciad © Rues cathis 14th day ad, North : By Road, South : By ol o A 7 T
The b Mnhvmk;-';ndwﬂh:cm A e by e pde ‘:nanmrmrec»cmnﬂwsoucwsdtm Totorssdomear] (1 fafar @t a1 RS w {175 04022022, 400 TH HWIES |
W mentioned proy any dealings with the property wi Al - 3 : o o
su;ﬁgc«umu:aumo olkhop[-‘wfc ua:Ym !ur?: amount n&'um above Place: Jamshedpur & Howrah  Date: 17.01.2022 Aadhar Houslng Finance Limited | || |, | FARaT T et A FRIaT) Cd G | TS AP, W S Rl wesd
togather with interes? thes Rt S |
The Borrower's attntion is ited o prorisions of sub-section (8 of section 13 o o
o the ACY in Fespect of 1m avalable 1o seatem ths secored aseels: 12 FATIaT SAXT @ Al e 9 e 0 9110073325
mw\wonumewm.  Property P NOTICE 12 TR GE T 56 Eg A0 9110073325

client, Mis. 1d. (GSTIN 32AABCT03438127), Registered Office: 2nd|
bers, Banerji Road, Kochi- 682018, Kerala, h!dh CIN-LES310KL199TPLCO11300, Ph..+91 484-2196478, |

* Attt Y raenfiia Al ve—as e o 2, g s 4 o Gu |
fexga sl b e hitp/jjharkhandtenders.gov.in s @ o wrwm €1

Nmo
5320, 5435, 5476, 5484, 5555, Hooghly-Konnagar: LUAL-1532, 1645, 2316, 2409, 24 14, MHP-63, VIOS-TT, MUL-170, 3391, 3583,
3319, 3820, 4018, 4260, 4357, A364, <695, 4770, 4955, 5031, 5041, 5055, 5140, 5100, 5268, MV/S-3140, 3654, 3760, 4133,

Bandel-(WB): MAL-1005, MUL-1374, 1496, 1718, 3693, 3729, 3854, 3531, 3847, 3672, 3979, 4011, 4223, 4225, 4223, 4223, 423) |

Floor, Muthoot Chambers,
. 2384712, Fax:+31 484 z -
M. Soumerdea Navazan Das 31.10.2020) pedaa s v s PR 261682 Drinking Water and 1-22)#D i
m.u,.(i‘&.’w,..i iay pocpmb.
NDFcBuMw s;::;d:a"mg‘: zrmu';:;z, UL-2767, 4453, 4964, 4965, 4068, £016. 5027, 5045, 5015 5165, 52 mo 52515252, 5253, fl (s 5 P A i, 2 K Sl Det
* Jardine M 1 ﬂ 2 et ¢ 7! [ . 0
Date: 14th January, 2022 trin s, r.lm Row, 5357, 5258, 5253, 5269, 5270, 5271, 5331, 547, 5900, 5525, SS7, 550, 02, £33, 5993, Pocnes: (1123557111, 28357172, 24705414, Website: wuprblousingoom
Place: Nadia, West Bengal 00001 hly-Sreerampore: MUL-2393, 4850, 4698, 4205, 4314, 4361, 487, 5122, 5125, 5145 523, 5241 s.su 5751, 5252, 5325, BRANCH ADDRESS =« 7 Kyd Stree, Kankaria Mansion, 3th Floor,

Finance Limited okt-00i6py- 05086701 7%, E:Mal: kokatzGpabhousirg com

o 4327, 4438, 4460, 4559, 4560, 4574, 4534, 4537, 4590, 4611, 4650, 4653, 4656, 4715, $716, 4735, 4756, 4662, 4333, 4957, 4553
LUDLE ANNOURGEREIT (NWS-2169, 3118, RGL-310, Arambagh-(WE): MAL-4EA1, 4862, 5000, 5001, 5024, 5045, MDL-715, 1408, MUL-2989, 3122, 3542, s het, 2002,
e O ey A B D L BoNTotniis | [3766, 4131, 4365 4424, 4538, 4803, 623, 4688, 4657, 4750, AT7Y, 4779, 4208, 4811, 4841, 4648, 4687, 4505, S0S0, 5081, 5353
FOR THE ATTENTION OF THE CREDITORS OF WS. ER TEXTILES LIMITED | [505, 5060, 5051, 5052 5067, 5081, 5082, 5035, 5091, 5032, 5108, SH1E, 5122, 519, 515¢, 5181, 5162, 5163, 5174, 5175, 5173, | a2 o ot dataof e} !
5160, 5163, 5184, $194, 5207, 5210, 8217, 5222, 5726, 5253, 5259, 5290, MNS-5241. 5495, 6120, 6379, 7207, 7695, RGLpTT,| | cirecstetnesaidcices .
1. [Name cf the Cerpora'e Datlor | ER Textiles Limited 1143, 1424, 2030, 2051, 2054, 2085, 2057, 2067, 2092, 2093, 2034, 2065, 209, 2097, 2412, 2162, 2190, 2228, Chandan| cashady
Dt ol rcorporaton of Copana | 13097697 Nagar-WB}: MAL-1031, MUL-3504, 3366, 4046, 040, 4119 4145, 2126, 4179, £204, 4227, 4204, 4335, 347, 4508, ddo, 4521, | 2 Tl iaqtarrime pirapiseypieon)
| Ramoriy e o | e oGy s 4512, 4730, 4733, 4TEB, 4843, 4357, 4960, 4061, 4326, 4986, 5039, 3115, 5117, 5162, 5165, 3166, 5167, 5168, 5222, 5223, 5225, pradimnidoiios hareby ca propety yieswlz
5228, 5229, 5230, 5231, 5252, 5263, 5332, MWS-1022. 2433, 4300, Singur-(WB): MAL-1783, 2165, MUL-3349, 3363, 4843, 5724, oy ps
T Corversi eariey W0 eviag | STaTORRATSRTRLCHIEES 16027, 6457, 6519, 6705, 6705, 6749, 6771, 6772. 6839, 6341, 6844, 6545, 6858, 6659, 6683, 7006, 7007. 7133, 7227, RGL-374, 599, ofineAct iresp ilsbi, toredeen he securec assats.
LIBoR1Y Msnificaion N, o the, [Baidyabati-{WB): MUL-2703, 2823, 3510, 4700, 4757, 6225, 6275, £325, 414, 6441, 6532, 6583, 6596, 6648, 6683, 6671,6672| [ town e of th Diteol | Amcurt | Osteot Descriplion ol e
[5Aserces 6752, 6754, 6755 6795, €810, €821, €822, 6850, 6863, 7079, 7034, 7108, 7412, 7113, WS- 12, Pandua-(WBJ: MAL-1562, 243, | M Accoon | Bowowms Co-Battoms Outsncing | Pestassion| Propety ogiged
of he rogitoed Rﬁllumi Office: No. Novce Token
cm?ado"a(lw)olwwﬂ-n Rosd, Uleck 4h(uh o). | (2567, MUL-2383, 2984, 3221, 4629, 5023, 5045, 5196, 5228, 5232, 5295, 5323, 5364, MWS-18, 1771, 2786, 2707, 3238, 3070 -
e S B Loni RGL$33, 725, T78, 770, 760, Rishra-Station Road-(AB]: WAL-1417, NLL2T72, 2881, 3764, 4665, 4755, 4815, 4040, 4967, 5104, | - [ JouxOw T Mm,:‘;’:,,‘ 05T | e Sz f,,j"‘;",;;‘;;;‘;‘.;?,,?,(,g‘,',’;;‘:m oonl )
atpoct of Corparats Babans R — 5276, 5271, 5425, 5445, 5460, 5507, 555%, SS68, 5569, 5784, 5785, 5787, 5657, 5982, 5993, 6028, G1£8, 6250, 6303 8.0 Ketkata o ey O S SRS ey O 650 e s T
7 [Estimaied date of closure of| 1207/30; NWS.934, 2158, 2711, 3630, Tarakeshwar-WB}: MAL-1766, 1846, 1847, 1871, 1601, 1892, 1633, 1948, MHP-26, 28, MUL-3204, 26062021 Ao I
i ANPIOCOSS | 18 dlays starting from iha datn of | [3332, 3403, 3461, 3735, 578, 3800, 3956, 3858, 3098, 4081, 4100, 4163, 4105, 4198, 4200, 4201, 4209, 4303, 4311, 4390, 4302 Lind Uessur 3243 (T trod v Tascy (0
gommencement of Corporate Insolvency | 14369, 4419, 4423, 4430, 4436, LWS-1231, 3156, 3167, ROL-1450, 1764, 1720, 1852, 187C, 1976, 2022, 2267, 2203, 2314, 232),
SRR S e T e e e 2324, Uttarpara-{(WB: MAL-542, 845, 833, 928, 940, MHP-256, 263, MUL-1981, 2017, 2052, 2701, 3367, 3189, 3399, 3422, 4T3,
he insolvency professional scsng | (BBLIPA011P-PODTEY2017-2016410322 | 3479, 3481, 3705, 373, 3970, 2989, MVIS-1658, 1875, 1934, 2229, 2723, 2724, 2125, 2577, 2696, 3291, 3377, 3381, 4109, 4207,
4345, 5005
s, eotesatona e Yot a2 Lake Garcens. | | ocond Auction Date: 28012022, Auction Centre: Muthool Finance Lid, Eshita Apartment, 2587, 1. Street, Ground Floor,
|_iregs: e anup. Uttarpara, Hooghty-712258
0. "‘"“".“:'.’;’“1‘. Addros: sl‘umR B. Tet Flsor, zzgst First Auction Date: 27.01.2022
vt oo e ag o Coshoprya Park. | |y o ata-Howrah: MAL-2149, 2375, 2401, 2582, MSL-25G87, MUL-3008, 3055, 3076, 3201, 3259, 3813, 3747, 5040, 5251, 5791,
|| Email; sttextics siplfggmal com 5264, 6160, 6203, €205, €391, 6387, 6628, 6631, 6532, ssae 6721, 6722, 5723, 5724, 5725, 6730, 6735, 6733, 676, 6765, 6311, nLﬁ. m,mmm s,x ﬂ o mw 4
T ot davo for scbmivwon of chims | 280172022 ] 16307, 6306, 6930, €983, 6988, 6989, 7027, 7035, I , 7020, 783, 7086, 7104, 7111, 712, 7184, 7207, 7251, 7252, 7290, % yin AL No
T2 ]Gasses é}lmuﬂm, iy, onger [ Not Apoicatio 03 po ormaion avalobi | (7348, 7360, T36, T388, T3, 7364, 7366, 7397, 741, *419 7505, 7506, MWS-14T2, 1874, 2187, 2442, 2657, 3504, 4015, 4163 ok °‘""' pl“m —
s,mn 1§ sscetaned 1,, o4 il 6154, Ramrajatala-Howrah: MAL-3381, 3652, 4070, MUL-4519, 7745, 8497, €810, 8926, 8998, 870, 9075, 9153, 9165, 9281,5315,|  |— - - . -
Tosciution bro' 9318, 9220, 403, 0450, 0438, 9565, 6623, 687, 0765, 97€6, €828, 10037, 10195, 1147, 0158, 10207, 10236, 10299, 0304, | & | JWAKOL, W e o, [osan |, Re, | 130VE2 | 28 Tl ""‘{“’;"";’,‘;t‘;';":“,;“" SC
b lro"d echvenct Profesioats | Hod Aopicabio as o 10412, 10433, 10334, 10435, 10467, 10486, 10491, 10S33, 10544, 10549, 10560, 10571, 10744, Howrah-Kadamtala: MAL-2450. B0 Kefkata M Aringam Gross, men | ried o 4L N 2 RS 0,20 Ton Py
b o B el NUL-3742, 5370, 5371, 5484, 6019, 6242, 6269, 7075, 7183, 7334, 7657, 7628, 7635, 7691, 7698, 3239, 8732, 8750, 8751, 8862, ARy e Ralon 1. 12, BE Xhaker i ““s ey
| |(1hvo nemes forcach utol 8201, 8378, 6318, 9426, S463. MWS 4531, B452, Howrah-Liluah: MAL-1063., 1034, MUL-Z855, 2367, 3157, 3901, 4345, 4403, 4404, P Whie e A O Aot e,
14]a) Relavant’ 8) Web Link: y 4428, 4510, 4540, 4588, 4699, 4879, 4838, 4831, 4901, 4903, 4924, 4925, 4026, 4928, 4659, 4968, 4985, 5003, 5006, 5007, 5049, e T
biDotaleclauterked 2;',;:':‘;:‘,?‘; piola eyl 53, 503, S104, 5120, $155, 5108, 5315, 230, $256, 5200, 5303, S, 5412, LANSLAC7, Mowraomjurs WALS13] | * | (ichoL (M e haterce, o5 zazi] e ™ aincect plieebiveg b iy kil Al id
ohavpuicy Road. Destopriya Park, NUL-7188, 7563, 7761, 7763, 7767, T3¢0, TEE3, T864, T865. 666, 7692. T635, 803, 671, 8072, 30T, 3074, 60TS, 80T, 8073 8., Kekata | Crateree o i Adm
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The submit thorr onty as| | £446, 5001, Howrah-Salkia: MAL-1412, 2008, 2306, 3128, 3181, 3780, 343, 3450, NOLSS8. NHP-324, 325, MUL2137, 2153  [2 [ oo |1 s Chatero, |08 972021 P | 1301022 A1t Ld Vs Mok £Coa 10 Gt T A0 5071
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[ Y {WB): MAL-1S64, MUL-J10T, 3690, 3201, 4230, NIWS-1369, RGLS35, Howrah-SHibpur: HAL-1074, NUL-2213, 3694, e s ks e P K 1L ,l“?”‘m
ot Aol o b rmaton Seiabiawih 3768, 3395, 3022, 6249, €587, £589, €600, 6602, 6523, 6838, 6027, 6984, 7176, 7249, 7250, 7305, 7310, 7585, 7781, 7782, 7783 a3
& iy 7507, 7853, 7696, 7905, 7965, 8023, 5027, 822¢, 8223, 8246, 8247, 8276, 3345, MWS-2260, 2359, 2734, 2970, 344, 3533 st “mm’;;,,‘ fiebiy
ANUP KUMAR SINGH SK Lane: MAL-1580, 1842, 1857, NUL-2367, 2514, 2055, 3290, 4362, 4941, 4965, 4968, 5114, 5122, 5292, 5407, v Bounied By Norh 12 M“E,.,, st
Date and Piace: 17012022, Kolsata Prot 15, 5741, 5763, 5767, 6005, 6067, 6083 §192, MW/S-£23, 4190, 4780, 4781, 4797, 4930, 5701, 5721, Bagnan-{NB): MUL4413, s oo s e Wt
4415, 4458, 4475, 4477, 5001, 5002, 5082, 5243, 5381, Amta-(WB): MUL-317, 1025, 1038, 1073, 1088 NHLKOU |Ms3, P C Oey and Son |06-07-2021 Rs ﬂmﬁump«-w»mmmmwmma
TENDERNOTICE Second Auction Date: 29.01.2022, Auction Centre: 241/1 G. . Road, Opposite HOFC Bank, Likush, Howrah 711204 g o e pidéig o FIASTAT | {Symbolc]| ”"x‘l.i?éﬂﬁ“{‘;?:"ﬂm s m-&
Sealed Tenders are invied for disgosal of owaver, paase nota that in case the aucton dods not gat cormplatad on tha Given data(s), fen in that event the auction n respest ' a2 Aoyt v
108.73 MT firo damaged salvaged Raw| thereto shal Second Auction . and further in case the sad cmamarts are| Nmm \r.mn)u s:r;mm No. 1906, Lva.u:rM iy nu
Jute on “AS IS where is”basis of WVs The| e e keeiel S rpols e
Hooghly Mills Co. Ltd. laspecion of| Na fusther notices shal ba issued in this respad. Oey Dutta - Ratway Pot, South: Jassors Road. Easti- Kapl Serguta.
material may be conducted between| Kehll & Sobti, Advocates, A 59A, First Floor, Lajpal Nagar-ll, New Dethi - 110024 || Vst Donar Own. I
10:00 A to 4:00 FM cn al the working Note: Custome:s, can release e pledged omameats be'ore the sched.ied auction date, aganst payment of ues of our clert | | PLACE:- KOLKATA AUTHORIZED OFFICER,
days at our jute mill at 9, Garden Reach or 10 Call at 7634884484, 7994452481, DATE = 15-01-2021 PNB HOUSING FINANCE LTD.
Road, Kolkata - 700043 within 7 (seven)
sars of te xlcaton of i Teer
- For inspecton of the savage.| [ sives g Bardhaman Zonal Ofﬂce POSSESSION NOTICE
s ot e € K Bank of inaia B O} | sex, amston i, o, Secr o EATAICEAENS) | SpoTe] B Canara Bankqﬁ E-AUCTION e
33444, Reletionship Geyond Samking osma.aumu.mnmvmmmmm APPENDIX - V, Seo Rule-5(1)) il IRETEE TR ge
Tenders to be submdled 01 the Istierhead Whoreas, ﬂ etz Syndicata 7, Kyd Street, Kolkata - 700 016
of the ’r"’““ O o] |12 undersigned bang the Autrised Otcor of Bank of India, Chitaranjan Branch urderthe Securbsasn and West Bengal
of Financial Assets ond Enforcement of Security laterest Act, 2002 and in exercise of powe ‘
n«mcm:mmum-m:nmﬁn conterrad undar Saction 1. m)mmnuummsmwmn (Enforcement) Rules, 2002 issued a N 4
D", Payable at Nolica dates. mtlrg upon them to repay the amount mentioned within 60 days from the date of paper puhﬁmmn at| Py
Kolkata 1 seaied emidioge by 25th| |mentoned bolow. A N N
January 2022 ta s The Hooghy Mills Borrowers hav 1Spiy e wriocrd natkch i8: ersby. phven s Detais of Properties A] Reserve Price
Co Ludar24/1 1, Algore ParkRea, | 000 e 0 (a)dmmmmmmmuolmmm et Securwd Grodher e 0t of Deand eties 2
loc, Kokata - 700027 &or 1o M/s| o0 e cates mentoned against each amount s 137 :Iwwmlmwor
Kothai Insurance Surveyors & Lass rs atentions is invited to provisions of sub - secicn (8) of section 13 af tha Act, in respect of time ! ChcL Porn il
o nestgu P Us. Om| vt " reioe the socured ascats) ‘ e Borrowse s 1% FEH0 sk Aooced
Tower, Sulte # 505, Foor, 32, |The Berrowers in particular and the pubiic in genaral are heredy cautoned not to deal with the sl FfWﬂ"{v Tla Assot ) . A)Re. 1.48 Crore
Jl‘lm!m_."lmuﬂl';m“l_ any dealngs va\"h the sad proparty will be sudject ta the charge of Bank of India, Chittaranjan Brar for an| Recavery Management interest 28.25% p.a. Rooms, Ona Living - Diing, Four Tolets. One Kitchen, B) Rs. 14.60 Lakh
700071, Sealed Enweope shosld be| |amount and interest thereon. Branch, 7, Kyd Street, | trem 1707 2010 Cne Storo Room. Teo at . .
superscribed te “Quolation of| ;c;:&mgwm 13!‘?:0 is mnmd o ;vmvlsoms of sub-section (8) of section 13 of the Act, in resgect of tme: Kolkata - 700016 Equivalont fo Polica Station - Ballygunga, Kolcata - 700 | C)Rs. 1.00 Lakh
Damaged goocs of Ws The Hooghly e B) Mis. Foshan Troding and | INR 3299.68,60400 | £25 eoturing on s { sullud s of 1800 <3 1 | ) Contact Person
Mills Co. L14." 2nd & must have erlcn S| Name ol the DESCRIPTION OF THE IMMOVABLE ) Date of Possession Shipping Limited, B 1USD « INRT4 05 | cominand of te ground flcor of the sad Promaes |  ASsistant General Manager of
name. N & Guarantor PROPERTY /SECURED ASSET b) Date of Demand Notice Um 1e01, iplus interest Canara Bank ARM Branch
Ih2 Tenders. <) Qutstanding Amount 67, Comwed Plaza. B8.25% po. Kolkata (M) 9051882364
. 7 ‘2 MYWSWM - Back Portion Ft second n - By
Nots® 1. |Shri Subhra Mondal :1& "F‘:‘SPIP%I%P:‘V‘? ‘I’R“S"K‘;:::nmmm"#mg;';;l No.. : 14 N 2021 L Chi Kok, Kowicon, frem 17.07.2016) East "} "Sarot m‘”’ Soutr Y E) Ale. No. 8325295000001
i) The Total amount of the o'fer should be B) 16.08.2019 . IFSC : CNRBO00S32S
v 1382 undor LR. Khation No.-1849, R._ '". 511.57 (In| Hong Kong. Mr.Manisha Baheti, W'o Mr. Karan
abovz Rs. 51,00.000/- (Rupees Fity- Ps»Sabﬂp,n wum ihe registration Sub-|words Rs Ten  Lakhs €)30.41.2013
one Lahs only) (Le. teserved price) tict District Paschim Bardhaman as por Tito [ Sixty One Thousand Five| '—-——‘——————————-———————-
and ofter below this amount would be Dood Mo, 5225 lof the yoar 1088, Dalod 10.08.1988 with Hundred Eleven and Fifty
not hi w-nslr.tmd Any Tender fand measuring 3 G Chatax out of 5 Katha 10 Chatak Paise) ard interest
thout EMD shall be invalid| wih three stored building WN’JMI’;I?:' & First F%?a;l"rs ereon Other Terms & Canditions
and suwnmy rejecied. The lzst date covered area approx. 5q. feet one room - 1. Theassetswilbe soidin “as is where la™, “as Is what 3™ and “whatever thers Is" condition
of subrission of hs Teader s 5:00 prn 4 oket tavrg. “’”’m‘" gt °&“Y$‘:;"‘°°’m" 2. The assetuilinol bo sold below ha resorva prico
on25th, 2. measuting 25 Sq. Foet Bounded. 0 tha North by 6 feot 3
ii) The tenders woud be opered by 28t wide road theroafter property of Nikamal Ghosh & Houso of| 4, "
January 2022 ard hghest bidder has, Binay Banerjce, On the South by 20 f i« i 5. Tha conlact ue'.'\is ct the sorvice provder s, CANBANK COMPUTER SERVICES LTD. Contact No. are 03553643144 & 03480691777 Emall id:
high
Tos by amoet, X4 & oo, O the Vieat by Prtserof e Kea B 1o hegicohont
alter decucting earnast money 193, On the West by wny [ 20.01.202210 31.01.2022 between I PMto 5SPMafter consulting branch offticials.
ceposited within 3 (hree) days from| 2. | Shel Biswanath All that part and parcel of property consisting of LR. |4) 14.01.2022 7
the date of openingtha tenders and the Kammakar Pt N zsxsa: 335, L;loIOA\;qun No-558 & 69, Mz | b) 73082021 Do JO% o L e i socr i pe pu Y caas stated
! and fangram, ra, hlwl- <) Rs. 9,68870.91 In 2bove, the dapas
“‘"m has fo bo “"“‘Y"“ ighest " Within the registration s«b:mm w)vl‘ﬂl Rs. Nine ! 8. b9 Uy ol i
Paschim Bardnaman as per Deed Ne I~H7§2 cl 2010 |Sixty  Eight Ihoannd ol
tiomirecie "‘“’“‘"0 the full blg corprisng og;n mossurg 5050 £aloko oquivlont 104 | Eight Mundred Seventy| | 2. T
amourt. cotans wi e sloried ling with ground areacland NI Ono Paise) cuesare not pad in il
[} nwwa,immmnnmmsole 937 sqft. Bounded: Cn tha North by tha Housa of Subr e i 10. = fast
and atsolute right snd discretion to Mandal Cn the South by 15 feel Rozd, On tho East by a Y
2ccept any offer or reject any or i House of Sujata Chatteres, On the West by 8 feet Road 11, e ¥
offers without giving any clarficstions | 1hen house of Kalian Dutta. 2 . i
or assigning any re3son,  However,|
cuch nght and disciction Shal b witn| | Dates 14.01.2022 Authorized Officer| {Oate: 17.01.2022 Authorized Officor
ity Place: Chittaranjan Bank of India| | Piace : Kolkata Canara Bank
theconsentol th rsurance company.
> - *
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NOTICE INVITING SEALED QUOTATION

Sealed Quotation is hereby invited on behalf of Chairperson, Board
of Administrator, Habra Municipalty for Supply of Electrical ltems at
Differont wards within Habea Munic pality.

Sl Last Date of | Last Date of | Last Date of
No MTNo. | Submission | Purchase of | Dropping of
 Tender Paper | Tender Paper
1 HM/3133/ 27/01/2022 | 28/01/2022 | 20/01/2022
PWD/2022 upto upto upto
Date: 1801/2022|  3.00PM 2.00PM 200PM
For details please see websile of Habra

GOVERNMENT OF WEST BENGAL
PWD TENDER NOTICE
EE/NKHED/PW m mv e onlive e
tender for the work of Construdtion of
Proposed «\aa-:-om Hostel (G + 7)
storied Budding for GNM. Training
hed 10 Coliegs of Medicing
At Dutta Hospital, kamachati,
- sl!':cﬂ(h\ﬂ)mu lﬂLr T

Kobat
Noze 109/Q/2nd of 2021. Tens

2021_WBPWOC_360855_1. Bid
ubmission line)
25/01/2022 fr; 0 PM. Bid

submission Closing Date {online}
93/02/2021  upte 11:00 PM.

| GOVERNMENT OF WEST BENGAL

TENOER NOTICE

Online PERCENTAGE rate tender is
Invited vide NIT o, 20 of 2021-2022 of
SE/NNC for the work of Kushmandi
Mab-pm.w r03d from 0.03 kmp 1
5.50 km, surtacing work under Daiahia

i}wr HighaayOiviiony n thedistrict
of Calshin Dinajou ). Ry

(2ed
1,30,14,835. 00‘ (Tender 1D:
2022 5H_3606%6_1). Last Gate of bid
cubmission of NIT are 16.02.2022 upto
200 2\

Interding bidders are
to vitit the website

eoste on. Getuth of NT and Tender
Oocumants may be downioad from
http://whtenders.govin $d/- B.
Mandal/EE/ENHED/IW Dte/Gowt. of
WE. 1CA-T086(3)/2022

Sd/- Executive Officer, Habra Municipality

cnder work  of

onsultiney of intenance at
in New Town, Kolka

months."* in the manner ax Suseriied. fn g

otice or
v.an and i com & in o
Fast dute of 1id submission on
upta 2 .00 PM. Detils
available in

tender poct
31.01.20

fler
b Park in New
the manner

kollmm

deseribed in

Town,

tender portal. La
31.01.2022 upt
Details also e available
swebsitowww.whhidcoltaL.c

GOVERNMENT OF WEST BENGAL
ABKIDGED. vlwmmﬂ £
/00W50-1/2021-22

NiaT ho.
nwvwmnﬁm‘mawmmn
erence No. Tender 10,

mu PHED_360682_1
Tender invited by the underslgned tor
L ruction of

3nd lanc ¢
m(u HEAD SITE of Sarbana water
upply wchere. under jisdicton of
North 24 Pge. W/S, Divison: Dre.
Lottt submiion ol vnmm "
> 22 upto
D00 71 Dave of centog t Mchoses
proposals (onkne) 07/02/2022 after
0100 P)M. & detals can be seen fro
the

govin and this
board. Sd/- PARTHA
Shon, Superintending ngineet
Northern Highway Circle, P:W. (Roads]
Directorate. XCAv rmmmm

afsfre Gl
P, S SR

qefrdntag an casales
qFAETA eI SIERnR e
ATECH 6 3‘5‘442 Riroklcccd
Eroakcoibaien il
e wrwra faem s it

of road sice drain (one side) for

Fafuvenation program of Sagar Dighland

aejeln!r: o ary under Caoch
PWD"

Behar Eatt Amouat R, H | ooy o sereaf i

i3t Toorsooras, | | Fraon R malafee Tade

.m:e: 10 2022 wePw0 3607351 | | e e e weefE e
bission start date (onli s

Soseas ars 0000 P 'w) frumrs wga 7R <, T

Submission clenrl e [nn!me) furer wdl 4 G (o

u 02.. lnu upto 02. un rm

m if any will be publl
v«kvumﬂy, Details oI NLT. aMTel\dﬂ
documents may dowrioaded from;

GOVERNMENT OF WEST BENGAL

website
Sd/- Daecutive Crgineer, North 24 Pys.
W/S Divisien LPHE Dte.

e
ICA-T976(3)/2022
_-.g_m:mmmmum
Necutive Officer, Noch 24
lm 2ty Pavhad amies onime
ey s foliows =« NITNO. N - $L/2L -
22 (Fag) & - 17002022 Detabs musy bee

chtand  fom e wbnie
tepsbardas g .

Addl Ceneratl
Clingzgey-11L wn uu;x. <>

e=Tendls tice No 79 0f 2021-202

etender s invited for the work of “Restor
portion of Ground floor Ceiling of Ce
of Alipore Central Correctional

Wi HIDCO
s=Tender notice No.79 0f2021=3022

ipore,
Kolkata.™ in the manner as described i the detailed e-

= >

Home, in
tendes notice available on websites:-whitenders gov.an and
whhidcoltd com &in c-tender potal. Last date of Bid
submission on 01.02.2022 upto 200 PM. Details may
also be available m the websitewww.wbhideoltd.com

S

Addl.
F

htte in $4/- SE.
NACCLPWOte, Coochbehar.

(CA- T972(3)/2022

Tender Notce
Tender Vide eNIT No. 7 of 20122 of L/
KD has been Invit

\9[Si&™

FEAFST THAMA S5 TTAE 03]

2919 F Tt (ofd TS

Wmﬁwmaﬁw&nﬁ fferave

North

TIVICONiPgs, de 18012022

2275k 1 10 5] for elcctrical work at
different $Cs within Cooch Behar Gistrict

urdes Amount
puttotender 8s. 17,23,25,845.00/- Last
Technical | § are hereby invited by the unders ghed.

MADHYANGRAM
MUNICIPALITY
TENDER NOTICE

Sealed Quotation are invited from
the bonafied and colul

For detais pleate vist the website
www.whtenders.gov.in and
www.coochbehatric.in Sd/- CMOH,
Cooch behac. ICA- 1922412022

& Financial bid (online] - 03.02.2022
upto 17.00 Hrs. The tender forms 3nd
ther Ger an b bty nadfom he
wabsite in & VAL
Ntpe wbtarders govin S/ (UX P,
Superintending Engineer, North
gstonC e Graen sk tiads

agencies by the Executive Officor,
Madhyamgram Municlpality
through the folowing N.1.Q, bearing
no MMWE.O./2950/2021-22, MM/
E.O.(ZQHIZOZ‘-ZZ,MMIE‘O.I

52/2021-22,MM/E,0./12953/
2uz| -2, dt. 18/01/2022 Detas cf
avaitable from the

i NLTN0.127 ol AGM(Engg)IV.of 2021
Sealed l-akn ate invited from bonalied, tesousveful, (xpmm«‘l outsiders
having W execution of simidar nature of \wru
Orgardzation for the wetk- “))Supply and Repairing of sig:
locations in New Town, Kolkats, GijSupply 2nd lnlnlhlmn of Sigs
Tangla Misti Hub and Coflee House in New Town, Kolkata, lm)l{tr‘am'ﬂl of
Fureitures and Doors of Bangla Mist Hub at ECO park Gate No-3, in New
Town, Kolkata ln»rnhmb of chair and sofa set with centre table for
HAPFY WORKS 3 (Cixoon) fn New Town, Kolkata™ Last date of
recciving aprh\mux U)I 2022 upto 1200 M in the office of Additional
Geaeral Manager (Enga)-IV, WD HIDCO.
Additional General Manager (Engz)-1V
WBHIDCO

No.- 60 of A. G. M. (E}-Il of 2021-2022
Sealed Tenders are invited for above NIT for various type of work
having experience in similar natute of works from any Gowt.
Organization. Last date of recelving application- 24/01/2022 up o
2:00 P.M. All other information and details may be obtained from
the office of the A G. M. (E)-I1, WR HIDCO at HIDCO BHABAN, 35-
1111, Biswa Bangla Sarani, New Town, Kolkata, Detailed may be

seen in cur website at www whhidcoltd com.

sd/-
AddL. General Manager (Engg.)-1l
WB HIDC

[~
WE HIDCO

der notice 28 0f 2021-2022

¢ tender is invited for “Supplying and Pasting of
Internal Graphics and Signage for 3 Nos Happy Works
(Cocoon) in New Town, Kolkata.” in the manner as
deseribed in the detailed e-tender notice available on
WBHIDCO website-www swhhideoltd.com in ¢-tender
portal. Last date of Bid submission closing (on line)-
01.02.2022 upto 2.00 P.M. Detailed may be scen in our

website at www,whbhidcoltd.com.
1 1M

nager (Engg)-1V

REQUEST FOR QUOTATION
NATIONAL HYDROLOGY PROJECT

The Exacutvo Engincer, Burdwan 14P Daision, | & W Department, Gewt. of

WSB, invites Bics which shall be submitled in the e-Procurement Portal lor the
fliowing work creulaled No- 3S/NHP-02/02, Dt 14.01.2022: “Survey
of emmnkmemx under’ Gmul Master Plan including :dpcm areas Mwn

WB" NIQN&WBIWMFI
RFQ-08/2021-22. Detaled Ivatation for Bd is avalabie oo www.wbiwd.govin.
“The Bidding Do

govin ina kr subissionof i
Sd/-
Exccutive Engincer

Burdwan Inv. & Planning Division

$ 18022002 1500 s,

GO OF CHHATT WATER
DEPARTMENT
OFFICE OF THE EXECUTIVE ENGINEER,
WATER RESOURCES DIVISION, PENDRAROAI
DISTT.- GOURELA-PENDRA-MARWAHI (C.G.| )
e-Procurement Tender Notice

Protal: tate.gov.in
(FIRST-CALL)

SYSTEM TENDER NO. 90679/NOTICE INVITING TENDER NO.
ISAC/2021-22 Datod: 14.01.202

Ontine Tendanx are invited for tha following ».om upto
04.02 2022 (1730 hours IST).

System | Group | Name of Work Probable

Tender No. Amount of

No.. Contract

90679 CONSTRUCTION OF Rs. 276.30
THENGADAND ANICUT Lakhs
SCHEME

Monicipal Ofice notice board &
website www.madhyamgram
municipality.arg. Municipal
Authotity has every fight to accept
or reject any Quotation without
assigning any reason
Sdl- Executive Officer
Madhyamgram Municipality

NOTICE INVITING TENDER

Chairperson ( BOA) on

. BRIEF REFERRAL

ICA-T980(4)/2022 The undersigned invites

RNME WEST EOl No. 26/DM/MDM
e rwvnwnq d. 17.01.2022  for
Decutie Erpoecr, Oskshn Dinsur | | procurement of Sugar
&ﬁﬁ;&i‘»ﬂ'ﬁ"’;im;‘fg&ﬁﬂ and Pulses (Lentils)

for the MDM Schools
of Uttar Dinajpur..., for

Aot 2021 n for Raad Safety works at
et the jurisdction of
v Dijpur Nignway Drviion,

Terder1D:2021_SH_360¢63_ 1102.04 | | details  please  visits
submission siarf date Tantine): inalpur.nici
13012021 from 1730 hrs. sid| | VeWw-uttardingjpur.nic.in.
submission_closing date (oaline): Sdf-
02.02.2022 upto 17:30 hrs.

Cormiserdom £ s wil be potishes i | | For Distric Magistrate
weste . Detals o AT and Tender Uttar Dinajpur

ts may be downlosded from
bitg/fwbtenders govin Sdf- e
Engineer, Dakshin Dinajpur Highway
Division, Public Works (Roads)

Govt. of West Bengat

behalf of Santipur

block in deferent places with
in the SantipurMunicipality
under ODF+ Scheme,
last date of submission of
application  27/01/2022, on
01:00 P.M.Tender Documents
and others delails will be
available
Municipality with on office
hours.

IS SN TOINZZ2 1 I NLLT. No. 14/TSD of 2021-22
invited 7 nos paper tender Notice Inviting Tender is
regarding repairing of Toilet TENDER NOTICE invited by the Assistant

[
Santipur M

it Pobom g v gat
= '.m"s—l-v o crarien (w1

© N v oY 2
sy ool 23 4 S o
155 B0V In LS NaTI |
fan‘hﬁmﬁm

Tz oA g

coara ey 2 aan R R cafolt
23:23:32, 2%
.

LTI S
&

R #20E XYY
% Swwwireps.gaein’|

The detals can be viewed & downloaded onlina drectely from the
Gevt. of Chhattishgarh mntegrated e-Procurement Portal (hitps://
©proc cgstate.govan) frem dated 21-01-2022 at 17.31 hours (IST)

rds.
Note: Al eligible/interested contractors/tidders are mandated o
get enrolled on the integrated e-Procurement Portal (hips:/feproc
castate govin) and ges appeoval on speciic vendor class om

PWO u order o
uomlo1d Lhu mndm and participate n tha
bidding proc
Noto: Bacion code uf conducthas not bm:n violel
EXECUTIVE ENGINEER
WATER RESOURCES DIVISION
PENDRAROAD (C. G,

For, Chiof Enginoo

Merth 1 Divisen, Housing Oitectrate. " =
GOVERNMENT OEWEST BENGAL | \CZI R PE TR | B Sl e S e S o R AR S R C
Irrigation & Waterways Directorate | (| 49 Submisson Ciosng di 07/02/2022 - s R i
nmusw nonc:mvmm TENDER | f uto 11:00 AM. For detaied information TS TS (RS IR e :’.Jﬁi G GRETt txrz
awpincroain | fvan web e ho/ieradoonnd | ST wenenen thes @X A oof} owd ewE il
ot k13t | 547 trecuive Engieer, Eatata Nt o '
The s:.unmne.n; Engineer, North | § Divisand0 1cA- TooTeaya022 || | TS Wi ey wlm e uﬁ!{?mm TS T
rrigation Cirdle-|, Green Park, Malda, u. AET S Safye wwre e el ey
. Dte. on behalf of the Honble = - P
Gavercr of West Bengalinvies onkos | IS ETITENY | ToRem 98 Afw Gupiem came '!:1 T4 W E
tendes from cliphie bonafide outsider TiN fefen fz dmmatr wefefen e T !:F:-n: A SA
contractor having requisite cradential DHAWS/COR/NIET) i,
ard tumover for the 01 (One) o | § S02rea/io s ,{“;‘h.,:{,,‘,,.‘z“,‘m{ Eech =1y e wre T, Fnm
) | § Terder No.- DHEWS/C a%  #fifefers sl afr‘ffr'rm'yv;: TRHATITE

T ,,..mvme'é: | 4% = R e e
TRI ejlr’« rEE F
AR -Ff G, TE e

Tafe, e i w, Aeai,

g 4T — R WA
TN FACE (AR T WA
G T A AT S
A

cE ',',"T{f.'ﬂ’. werfe Ta
fme BT AfKm zfar =,
ogfirdsmm Fem wRE W
704 aR @r‘c e ey
TR o, AR W o
T €A LI (TG AT
R AT IR A TR e
YR TS TR

B0 By TN 2 T/ 03/ 23/ &, THY 39033033 | VA B GO

T, (G, et G S X 5 B

;;'Ys';%éﬁ,mr":&w‘x‘;i%ﬁ?: Engineer, Tamluk = Sub- | | semaus o durmmss; frras, ks vercs  aie comra i 4 w3 o on,
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Inflated claim canlead
tozero compensation
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Robina Kumar was the sole proprictress
. She had a shop on the
firstfloor, and was engaged in the whole-

Jies' suits and clothes.
ailed of cash credit
facility of 224 lakh from Canara Bank.

of Balaji Textils

sale business of I
The firm had

fes”

This required an insurance pol
taken through the bank, which

aStandard Fire and Special Perils Poli
from New India Assurance with a cover:

age of 265 Takh, valid from July 29, 2009

to July 28, 2010. The palicy covered stock
of all types — clothes, suits, dress mate-
rials, sarees, etc — lying in the shop.

On the night between
October17 and 18, 2009, a fire
broke out in the shop. The
neighbours  informed  her
husband Ramesh Kumar,
who had a shop on the
around floor of the same
building. Ramesh in wurn
informed the Fire Brigade
which deputed two fire
engines. They managed to

bring the fire under control with ditfi-
culty, after considerable damage had
cal police and the
insurer were informed. The cause of the

occurred. Both the |

fire could not be determined. |

floor near the generator set.

Robina lodged a ¢
sum insured of 65 lakh. The
who was appointed demande:

documentsto prove the loss. Despite pro-
ducing the documents, the surve

asking repeatedly for the same doc-
uments. So, Robina lodged a ¢
with the Insurance Regulatory and
Development Authority of [ndia (IRDAI

against the surveyor.

The Surveyor submitted the Final

pected to have oceurred due to an elect: nc
short circuit originating from the first

im for the entire

Survey Rey
sent an u

port, after which the insured
ndated discharge voucher

worth 591,128, Robina signed the
voucheragreeing to accept the amount

as part pay!

ment under protest. She also

had a legal notice issued for balance
claim. The insurer then appointed an

in
payment wl
a complai
State Comr

The in

plaint, painting out that

entered by

igator, and refused to maki

Yy
hatsoever. Robina then filed
nt before the Chandigarh
mission.
surer contested the com-
on stock
the accountantin his laptop

was not provided even though it had

also point
inflated as
that the g
have been

licy to be
obtained  insurertop:

lenged the

the investi

The Na

The National
Commission held
that the insurer was
justified in refusing
tosettie the daim as
theinsured had
attempted to
fraudulentlyinflate
theclaim

twas s insurer had

Dills were g

surveyor
<l several In its or
evor kept

omplaint

shop's stora

investigator
attempted to verify whether the purchase

Tie wn‘u'r isa wnsumcrm'l ivist

been repeatedly sought. The insurer

ed out that the claim was
the surveyor had observed
uantity of stock alleged to
destroyed was beyond the
age capacity.

The State Commission ordered the

ay 159.08,872. New Indiachal-
order in appeal, pointing out

that the State Commission had ignored

gator’s report and findings.

Robina also appealed as interest had not
been allowed.

tional Commission pointed
out that it was the insured’s
duty to prove the amount of
loss suffered. It observed that
the data provided by the
insured showed a low quan-
tum of sale bur a high quan-
tum of purchase. It also relied
on the investigator’s finding
that the volumetric analysis
revealed the quantity of
goods in the store exceeded

its storage capacity. So, it concurred with
the view that the claim amount appeared
1o be inflated.

The Commission also noted that the

1 subsequently appointed an
who had randomly

enuine or not, and had found

that certain bills were fabricated and fake
and were issued by non-existent entitie:

der of January 12, 2022 deliv-

ered by Ram Surat Ram Maurya, the
National Commission held that the insurer
was justified in refusingtosettle the claim
as the insured had .\nunplcd to fraudu-
lently inflate the claim. Accordingly, it
dismissed Robina’s complaint.

BINDISHA SARANG

ccording o the
Insurance Regulatory
and Development

Authority of India’s (Ircdai's)
annual report for 2020-21, banks
and broker channels received
more mis-selling complaints
than others. Individual agents,
direct sellingagents, and corpo-
rate agents also indulged in mis-
selling, though toalesser extent.
Here is a look at the w in
which policies are mis sold, and
steps you can take to protect
your interests,

Bundlinginsurance
Sometimes, the banker makes
the purchase of insurance a pre-
condition foravailing bank serv-
ices. This most commonly
happens at the time of taking a
home loan. The bank insists on
the purchase of insurance to
cover the loan liability.

Dilshad B||l|nmrm, board

PERSONAL FINANCE 11

Cancel policy during free-look
period if it is unsuitable

Don'tfall prey to pressure from bank to buy mortgage insurance while taking a home loan

MYRIAD WAYS OF MIS-SELLING

asasingle-premium product.
Incase uruweslmem—unn-

Mathpal adds, “If your
agenthand-delivers the policy,

plan:
most retail buyers will not bc
able to calculate the effective
rate of return they will earn.
Melvyn Joseph, a Sebi 3
tered investment adviser and
founder of Finvin Financial
Planners, says, “The layman
doesn’tunderstand the jargon
or calculations of insurance,
especially when the savings
element is a part of the plan.
Distributors and agents get
huge commissions on such
savings products.” Joseph sug-
gests going for simple, easily
understandable products, like
term plans.,
Ignore traditional plans,

member,  Associa of
Registered Investment Advisors
(ARIA), says, “Sometimes, the
bank even adds the y i

amount (o the loan disbursed.
“This means you buy insurance
with borrowed funds and pay
interest on the premium

u Lifeinsurance policies | proposalformand other such aswhole life, endowment,
sold astax-saving or documents and moneyback policies. The
investmentplans,andnotas | a Salespersonnellackproper  effective rate of return on them
protection plans, whichis | knowledge, areinadequately  1Sbarely 3-1percent.
lhenrpnmarypur[?(?sc , trained, and hence Rejectionof

I_(‘ fpolidestoeam | request

L a2s | products Sometimes,  salespersons
= Insurancesold todientsnot | w Charges underthe reject a buyer’s request for
presemm Indxaanheumeof policy, lod<-inperiod not cancellation of the policy dur-
sourdng; ing the free-look period.
mustbe presentinIndia lhesalcofumt-lmked However, sales personnel
[ i gery plans don't have the authority to

Source: Irdai Annual Report, 2070-21

take such decisions. The law
allows policyholders 15days as

amount. This is definitely not
necessary.” The hote loan bor-
rower should not agree to this.

While it is good to take a
cover on the home loan, the
borrower is under no obliga-
tion to buy a mortgage policy.
or buy it from the bank dis-
bursing the loan. No man-
datory guidelin: ist in this
regard. Billimoriasays
term plan is a better option.
Compare the options [rom
various providers and then
buy. You may even consider a
single-premium policy.”

Splitting policics

‘This involves splitting a policy

into multiple policies and sell-
ing them to the same proposer
at the same time. Pankaj
Mathpal, managing director
and chief executive officer
(CEO), Optima Money
Managers, says, “Suppose that
a single policy has a premium

instead of one becomes expen-
sive. You miss out on the dis-
count offered on a larger sum
assured. The total premium on
multiple policies will also be
higher than on asingle plan.”

Misrepresentationof
and

of 850,000 The agent !
you to buy five policies with a
premium of 10,000 each. He
convinces you that in case you
face acash crunch in the future
wumllbcableloallordlhcpn.-
miumofat least a l'c\\'mlu e
However, splitting isn't in
your bestinterest. Mathpal says,
“Purchasing five policies

‘The seller sometimes provides
false or misleading information

look period from the date
of receipt of the policy doc-
ument. It's 30 days in the case
of electronic policies and pol-
icies sourced through distance
mode. During this period, the
buyer can cancel the policy
and ask forarefund.

Joseph says, “If you get the
policy via courier, you have a
way to prove the date on which
you received the policy.

take his sig and mention
the date of policy receipt.” Itis
the policyholder’s responsibil-
ity to prove the date of receipt
of policy document.

Whatyoushoulddo

1f you have been mis-sold, take
the best available route to mini-
mise your loss. Muku! Chopra,
senior  partner,  Victoriam
Legalis-Advocates and Solicitors
says, “If the policy's free-look
period is not over, return it and
ask forarefund.”

One can even allow the
policy to lapse or surrender it.
Consult a financial advisor,
and not your insurance agent,
in this regard. Surrendering
the policy means you stop
payingthe premium and can-
cel the policy contract before
maturity date. Chopra says,
“Forapolicy to have acquired
a surrender value, at least
three premiums should have
been paid in a traditional
policy, and as specilied in
other policies.”

Another option is to take a
loan from the insurer against
the cash value accumulated in
the policy. Chopra adds, “As
long as the interest cost on the
loan is less than the yield from
the policy, you can use the loan
amount to fund future pre-
mium payments, and encash
the policy on maturity, thus
avoiding aloss.”

1If you learn only after the
end of the free-look period that
you were mis-sold a policy,
then you can also wait for the
lock-in period to end and exit

Ni

about policy dbene-
fits. A high-premium policy
may be sold in such a way that
the buyer doesn't realise the
premiums he needs to pay in
the future. Often a regular pre-
mium payment product is sold

agents, however, pick
the policy from the insurer and
hand-deliver it to you, Some of
them purposely delay the deliv-
eryand giveitafterthe free-look
pericd.” Buyers then don't get
the windowta cancelthe policy.

hil Varm:
aging partner, Miglani 2
&Co-Advocates, Solicitors and

Consultants says, “You can 2
approach the insurer or the
regulator to have your griev-
ances redressed.”

( BN PUBLIC NOTICE | ) . . . . CoR
b Tt < AR & o Piramal Capital & Housing Finance Limited
SBBONT | raze | EiPanae Riguzaten o m— Icieh AHI3RA Bl HHICT, SHSTel ¥d a9 K/ Piramal (Formerlyknnwnas Dewan Housing Finance Corporation Ltd)
Jtorked | oy | Mombers ol $ub Orokar Autrorised Person e iR 14 Ltg) Registered office: UnitNo. 601, &th floor, PinmalAnit Building, PiramalAgastya
m“m — RO . ! K4 Call N Corporate Park, Kamani junction, Opp Fire Station, LBS Marg, Kurla{ Wes!) Mumbal 400070.
araa NSE - AP0 T4 Noae i £-PRa w0 - DW . X1 — 12012 rs 2 "
Iveaivais || NSE-APITGEL | Sinsamom Cunea b ol 0 = DWSOIPURI0Z0E1.22 [ o 12012022 Possession Notice (for immovable property)
L v ST [T &1 1 — Pant- A :- Delailed survey, and drawing, Construction of 42MLD | fyyroy: oy undersioed being tho Autorizod Gffcer of Pramal Gapia & Hossing Finice Liad { fomedy known a5 Dowan
piapedvmbistrmong ot el ool sl A ey “:‘“‘”’“ capacity Water Treatment Plant, Sump (IPS-1/CWS-1) 6.90 Lakh Litre capacity cum Pump || [ Housing Finaace Corazration Livited DHFL ndar tha Secsmssatin and Recensicton of Fiancial Assels ond Entorcemant of
Lf:} rotbalati ‘7.‘”/.;:1* % o e actary ks B nuacicr Wi | House, Sump (IPS-2/CWS-II) 19.90 Lakh Litre capacity cum Pump House, 22 Nos. ESR, S“’:"l fakergal Act. 2002 and Jn akwcies.of fownds coniaaed uader saction 13412 7040 wih Ruse 3 of T Sacucty kkacesd
ol anlpad Ggwen scnsamos ""'"‘;“ G iy Staff Quarter - 1 Urits, Compound wall, Supplying and laying Clear Water Feeder Main and || | Erferemert) fugs ez, E’""‘;’ } imac by e A e”’,‘%};:’,*"‘%ﬁ\;‘i’. R Sowminls)
kotak® Koo ‘L-‘ me; HRegamed ymx} Distributicn Network, Nala or River Cmsslng, R-nl'vay crmsmq N.H. Crossing, Approach ommower having failed 12 repay the cn)n' notice s hereby ngomavmerxsuown.xm 004 the FuIE in genersl ot e
S wena O ok ). W ot road, House Cx and of Ci mp motor, a undersigned telow ub-S
o 122 Spacun, Fa "°. LAt Fivoyears operation & maintenance vith allid works e, oflcom laxapgb 701 :‘aok(u‘vr:lock ofreScion 1l b it 02 18301 20 Sty s Errcmot s, 02 Th s tansons e
xence A\.m Ity 17 Perk, 863 No zv“:m F m yea pe! plete j provisions of 5u3 ~secten (8] of secton 13 of the Adt, n respect of dre avalabie, lo redeen the s5ets. The bormower in
No: 1265225, SEB in‘ ) 1 Full Coverage Rural Water Supply Scheme Under DW&S Division Pakur on turnkey particular and the public in qenaral are Fetety castiondd nolto deal with the propeny 3nd any Gealngs with 1he property wil b2 sutjectty
basis.” 1he cha139 of PCHEL for an ameunl as merticned bereinun
H Part - B :- Detailed survey, and drawing, C: of Sump (IPS -1/CWS-1) Name of the ! Description of Secured Asset Lo Acoount No | Demand|  Date of
T i | 0.80 Lakh Litre capacity cum Pump House, Sump (IPS-2/CWS-Il) 2.40 Lakh Litre capacity Guarantor s) (immevable Property) Nece ccoice
PUBLIC ANNOUNCEMENT | cum Pump House, 14 Nos. ESR, 1 No. GSR, 1 No. MBR, Staff Quarter - 1 Units, h’f::;’igsg’fmﬂ Al tat part 53 paccel of e peoperty teaing Fst No 4011 Tower 8| LC. No, 00005384
e dr Raquttion .l tre nshancy and Banknptey o of e Compound wall, Supplying and laying Cloar Water Feeder Main and Distribution wamk WW~L-'_'£“! Baach | Dercake Kametors s $50028 oM Uadeal D‘;“' W' o
!on..‘y #soltion Process for Corporate Parsons) Regutatons, it
FOR THE ATTENTION OF THE CREDITORS OF W, ER TEXTILES LD | | INa!a o7 River Crassing, N.H. Crossing, Appraach road, House C ar KeabegpalBercm]| Al at part ind parca of the propery bearmg Ste NoZ00. 57| LC. No. 00000913
'RELEVANT PARTICULARS nstallation of Centrifugal pump moter, and Five years operation & mam(enanoe wﬂh alhed Krishas Verd (CoBorrowsn) | N0 4612, 4622 “si Springs” Lajout Lrgapra Ve, Kassta|  Date: 24052021 | 12012022
[ 3. [Name cf the Corporata Deztor | ER Textiles Limited works elc. all job for Block Full C Rural Water Supply Kaoged Braoch Hash anskal T3uk Bangalos Benga'ru Kamataka - $22106 Rs. 1608134/
2. &g :1 incorporation of Corporate | 1308/1697 R Scheme. Under DW&S Division Pakur on turnkey basis. ;x;“wmw‘l‘ :-’I ';;‘.N—f, and i\;f:d‘:xf e mm\m oanrg s' No ;3 Kaa lbcu N«; m
Deb e A= 7y v anaep N2 2951, Rop i maranat Vikage, Begur Hebi, Bangalore : 1
Autnory G wivch Corperats| Regatarof Gamsoncs Kowala 2 u“m'rﬁff;;: 1" w0 2‘;‘;265 = Barch s Komatakas, 40088 ok, St R, Bt Rs. 308561/ S
3 U AT &0 28500 i T
T [Corporate Ident " T oD 73St N0, Sy No 1002, LC. No. 00043046
mvtnr tartihialon How ot he| |/18100WBI90TPLC1 14588 3 T qF T ) 30 T + 3 AT GRS G4 90 | Burgau- Korvrasandno, Az Goe Howr RS Ectonis Oy Bh 5 F | Date: 31482021 | 120n202)
ito Debtor s o T 2 T T Japeagxt Banch | Schaoh Atibele Arekal Bangaore Benzaby Kamarola - 560102 Rs. €835304/
57 [Address ol the registered chics R.qmmc Office: al 0000, Kumar KR (8xower) That Pa And Paree! Of The Progenty Beaing Sla No 16150 LG, No. 00043762
ficcioal ofice ({any) of Corporae| 1S, Gadahat Road. Blocke ahtath Flon. | 16 | e W T Fenr @ foe @ A 17.012022 400 T 3R T Shaka Krmar (CoBerome] s Yiage, Surpger Hool Areksl Taue | Date: 1082020 | 1201022
ey oo aae | O of Orer 4017022 24012022, 1230 79 SIRIE e e PERA MY
Oate of Intimation to IRP: 1410172022 & s GT D AR W g BV W 1 b, o U wras craibebar Boromy that pat and parcel of te Froserty beanng Sy No 4303 00042
7. .E;Ialtmalna éato of ciosurs o 1207022 7 Ve TR SR e . ‘}[,2;11“‘.,:{,(”.‘.1;”' rm:: .&r‘.“‘m o ol Yot [Roents Coory Sl Vi, ool o Aok TaK| D261 | anvanz
$otvency resollion process. 130 days starting from the date of ARG RIGRR w1, T - S35 arqa'ors Bengaun Karmataka - 562107 Rs. 2429520/
» porate Intotvancy 8 e mi & s (3G v asm Te-ia 03022022 &1 WG 0400 4cd T Gangadhan (Barrower) | A1 Thal Par And Parcal Of The Propary Seasag Piet Mo 11, Uk | LC. No, BNG3T074
Mr Fiids, Vagn Thismagontanahad Viage, Aubels Hodi|  Date: 10-08-2021 12002022
B N:mn 0 ard reql!.la‘m number of] Mr. Anup Kumar Singh Bergaliru- Joyar i o)
. Arop Kon - Jayaeagw2 3anka |Bargaiors Karnstaka - 562107 Rs. 348238/
ting e Y SR ©
Sluton professicnal 9 T 04022022 T1 3.00 AV SIRTE T6 | Gopat Sogh (Boramar) | AT hat pat and parcel of he propenty bexing Ste No125 Sy  LC.No. 00043186
S fffmf':fz mall o 10 terin[ Addrese: 16707707 Lako Gardons. Bengiru- Jappeagacl Baxh | NotiTarenda Niaja Lyt Liogaoura Viage. Kasato HobiArkal Task, | Date: 3108:2021 | 1201202
Togsterod wits the Board Emalt soup. singh sistarisovencycom | |10 e S A T wd U {2+71h 04022022, 4.00 4 SRIET | — olors Sersgakry Kamotaka - 580047 Re 07
[0 Adeross sod o mal i oo Ceed o Address: Sufa. 10, Tat Floor, 22288, TYaT S 0 T GRTT Gq Sl | e S, Yo §a e e o oy | patowtacdoueslofow pmoubasdig Stz SyBo VL L Mo 000ty
|corraspondanca wilh the (nterim harpukur Road, Dashopriya Park. 1 SHOSRRRRE REANAC LG FIAYICE JA, JqGT [T T T, 2 L'M( o ‘Ananda Nisya Layzat, Lngapura Vitoge, Kasaba Hobiy Anekal T Date: 30-06-2021 | 1201/2022]
resoluion professional Kevta: T T TS| Sieqaloy- dayaragse 4 Branch | Banga ove Zengaury Kamataka - 562106 Rs. 288817/
Emall: ortaxies sipifgmal com e = = s SHGors a1 37 5
12 1Saar s Al DS d S reshBomowtr) AT that £a1 a7 parcel of the progerty beanng No 188, Tst Bock | LC. No. 00000222
1 Luwuv'u iuoﬂ»u:nalcllm 280172022 2 2 g l,;; JERAE A ‘.::'f:{ P'*y1 "IO > :::3:;‘: Shyba harati Lajout Kengen Bangaore Bangalore Sengaluru|  Date: 3006-2021 | 1301/2022]
53303 Of Crecriors, I 0y, UNGCH | NOX ADDIGADIA A% P INONTTAR0 /A 016 Ll g Kenged Branch Kareataka « 560060 Rs. 3783152/
g::ﬁgn( .”::;'.:f.‘.l“.’: ‘vy)cﬂ R A1 Bt AT IR e aw 8, e s d uflda el ) ;;lhﬁv:ﬂnhmﬂ é‘a that pa and parcel of the proparty bearing No 188, 1st Biock, | LC. No. 00000524
ion pro‘essicnal [t ST g damrse hitp:/Al harkhand(ende WAL e &) Eondiomad i3 N (CoBaromer) raratbarahi Lajout Kengeri Bangaicre Bangaiora Bergaluny Date: 20-06-2021 1912022
! lduM Vhd to act as authorised b o 44 pue e b ¢ m : S - p ! 90 " R oty : \‘1’ \‘sv'ftl"' Ehreotiny - 190000 - Be 9619,
ifiod ! | ity Feiea smaﬂyﬂu Sasthanym Borswtr) | All hat pvt and pacced of the prapedy bearing No-14,1st Maa 1st|  LC. No. 00M27€4
fi pmiod "'r“a‘ Lw)ﬂﬁ“ PR 261682 Drinking Water and 21-22)#D QA Y W W Cross, Vinsyaka Layo 240 Sage. New Arvma Schecl, Utlal Via|  Date: 31082021 | 13012022
TS ey ivww-.a,vlwl B | Yashwar - 560056 Rs. 6760774/
b) Detals of authorized gov.in/homedownicads Scadaaal Sastrasam (Borowed) | Al that part and parced of the pesperty be No-14,1st Man, 1st]  LC. No. 00043153
representatives ore avalable at : Suiie-18, 18t Floor, 2228A, Anea Saedaron (CoBermomer) | Crass. Vinayaka Layo 2nd Siage. Near Amma School, Ulial Vi) Date: 3102-2021 1301/2022]
xu‘o(uu‘?"k“' Road, Dashopaya Park, Beegauru- Jayaeager 1 B | Yasthwarihgera Hobh Bangidors Bengaurukarmataa « S50056 Rs. 21562480
Emalt rextiosssiGgmsl com w:mcmm 2};54:‘:“«»«:1:&:&'({1»':»‘;? :ea:;;sh-;r.g;_', m':«:;:, LD%& No1 m;? _—
N e N = i, age. Yashwanthpura Hobli, d [
T:Eé‘{;";: “‘:..‘:“T:'w";’gczts';‘: o e lrsm’nc'.y.;'vlglz";‘n e of e, e hr;msvmwmm Vastwar Hpra Hob, Sengasy Bangalun Kamaiska - 560031 Rs. 2019792/
o imited on Place; Kamataka {Authorized Officer)
Tha crocitors of Wis. ER Textiles Limited ars horesy caled ugon t susmyt theie cams p
03t e Sefve 240112022 1 o v et proicss o o v kv el Fimon Coptal & Hoveing Flemacs ikl
solbbapetds
Tmhwuu credtors. shan w«s-m m.ruu—swmoool:y-:scnmc moans only. A
Cther Credion iy $u2m e clams wih Proc! 0 persan, by POst o by lesrenc means.
Arn.mua.cmc»mwbum a3 Lsted aganst the nvyrm 12, shat indica'e|
of authorised representative from among the throe Insolvency professicrals |
mwasumﬂ.lym 13t act as Mumnnlﬂn«m:‘ns in Form CA -|
Not Applicabie as per nformation avadatle IRP.
Submission of I: or misleading proofs of claim shall attract pﬂu‘lkl
ANUP KUHAR SINGH
Dato and Place: 17/01/2022, Kolkata Interim Resolution Professional
- -

Ve



ﬁﬁl’ IDGU[l Govid, gmcuﬂ 17,2022

Geab weum Card® - LT G‘c;ur@uﬂa)

smoBWLlES FEosssafdr sansmd
HmID elHumen FieusHaid
aygglar wglifled 20 568510 T SerasUl

Gowib: o wReit asow HUDHS
A e A NE AT ,;,nGu 190

i \amw@ L6 G
BamsgPsr Gasowh Bapmesidan
soLOuDY  wERpa.  sew
Dpps  Hens g usolLITaT
FOTD PPt QuLUIIDEHL
i @srar ) gmmmdr 951':
Qounstpnt 21 afier

Rbs Fevan R0 Puib Ouip
DISIST  FNEEZDOT  UTLLAHE
wranizst  Fpony  afleevdd
BILEE RN

T SHIOE - ML ot
alpusSIUFGRDL Fenepunbis
yeflasiiaer e um P
UtbFnaGh. sntFH1Ga
) 7

Qumlﬁ@lﬁlﬁ»‘ﬂéulm 3w7uuL:_
12
ﬂ,uu..:.ml;b):lw 9@ HENBV ;uuu)
DpasRpz asmE ot
EYRETVEVTI SR 2 ()73
FsHA_Danw LAGLiT. Dpapenr
Gemit,  Bopwd.alguesad,
@(yllxﬂ.G\g;gulwt' @B,
Bowd.glour qm ng@ UTHER
J.Grny.. a,@u;v, ADATT HUFLD,
ABCuri Qa1 R evauggari.
@awioey e Bevadung gk g
(Gasauin; L -’B«rnsu@ Rener
peovsvani), wppnb Gaeb Denar

amPuinet  pPCuri 2w
Qippar.

wanar  Barso® -
B TTE ] DGy 10
B1@Fal 280 -G@h Cuopule
Revevern alpusmer  Heavewws

FgL..s3 2.0 IRAIG LR g
Tpuma  Bpsvaneas o
")al("ﬁahrmgy SBPBTLI D
Qasienar, Oa,wwqi.mr w1,
BopApdGasd,  pasiGanded,
Greuh, By, "*(07 a®, Gongrd,
@flvm;w;u/]m, #3an®, sy,
FSsTIyd, @ buGaTend,
Roos, HPw Farmssis 18
Rearaemer Qanehi@sirarg.
sowpulis Qs sSSP
; afle > 3 P

Go SRS
& ] i
Qb3 sewmm” R gareud - 13 - 2022
2> B33 a0 gavand - 23 - 2022
e BpFH auer e Gupib.

sl :
ST IPMDILASHILAOAST Sl
QUSDUDLIL|FEDN Qanaw®sirar
Qeulcag wvauagpnew Qadul)
uil . taar B sand QuTi@apnan
FGFILED SN swiks
spaarsy  Qadiuiule.  povs
Qpagiruner STNw’ pesseir,
aaTenar BNV EH BTG
soauirs Qe 1. penamaRar
Qzagliuzen  ‘spReli  pum
ROATINIFHNH aRusfdgio
ummsufu @rPw s
angeuntiaans 2. (paunar
‘g mauen’ G BNBRERFET
peva Gpr@iuast ‘svL1ibei
Puwsnas HESVHN D)t
Qi Qupgsianar. Fengipals
2pRu BEdEAT QT Npiiy
FRyERD  Tdsaub it
usféatiu@ang.

LoUTE BATDE - IS e
2022 ppeu® evsemaaiur alld
WTEHZDDEG WSHOARDH
2B Ly QpPwr wppib Qeush
Bl geraud wrzzRCGaBw
2

yPw  Gapazps  sever
HUAGR P

QpPurelss Nty
suigps Pparand $G1 wirsHe
@35 it Caprenth sevor
s Gz @B apmet
(P DWTGLE.

Ramanag geiud 2022 oG
ot i e5L1m1.800 Garmg arada
WpHI® Q) Dpgy.

 eflenreflsd &L.@g)sq &mag@gngeo"
pemCaHS6T JDLIOTETSIE) (LPiq.6f

IS5 SIMDFFHHS
satant swiPas pHad

Pmdiey (')nug\ safleir .u{i)w’mrﬁ os.:'u(yuﬂégm.lb. yg16Ca, gm 17—
it ®ay smdanor  ROBD u‘@ama‘m, e m{;{;"u/ Q ~“”,’ 15D )
AT, FIEEFI R, @""””U'j@‘"_”‘"”» . ,ym.mr Qa‘gﬂl\f‘&l&mv. Ll:ﬁl_":ﬂ: famw.ﬂ
Quisgeriai  gBu  Qugi uﬁ"\mm w@,a.@ J/@/uuulm.n 'ﬁm.w:?\rr.‘xl_j;? 9b Cs% \;un-‘xﬂo'u
Gaspdarer  Gaimey 2018 ER LR ERETOED .jlm’v&j]’\l@'sf G.‘,\ps'u._rrqa.e.'mu@ . Qu@arfr/r.
BLEBE. BLODY snsmsaie =GO  oisse Qudia  Qepdd 2.6
Qaursorin@amar 2019 DavizR6 Faanub naeui 3l G, g:r:)umm 150)th FTEIEETH :{Tar
2B Speraflevmar y (y)l;_srlsm:.ﬁ,ygl. ETE X awinear G?u'i/a.l(n.v Uy MEhG
wpCaBassn, Cursd perasr R lor AenpausoL s wpsna  BLE pLongdda

Wanen aLdasr whpnh Suasd

ugadsdr Qs iurer

aPaug

.n}&i.a»@:u.;‘u& b steirgy Saaidama

P N .y . . L7 iGier Q. 1%
s anpAstlgelug O 18l ,:“'\65"‘” W"""" "‘SW“'—? “""'1{1’7' i ”7’]”””'”"? s mnA@,z,av Sy,
Qsfuiubszt. nardn @ %, S O , @) @ swﬁ)

. ms “® .. sl snfu Amuﬂwn&elﬂm.‘! yDANFHDD s G Ao

Q/f”f‘"“' A OPY ”’;‘7‘:” %WG‘ ugalEaTvth, uIRWFRST e @m,{im..wf‘.‘ @rPu e
sl zérl,y.mw:@u; s arsaer Gaigs GaR 51 a9® 5 c}ﬂ_" SO
(";'fm pinissmame i A@py  sewmiD. Cauaw@p”  F@uL.  @srergns iR xmm]’w’r
L T

51/4.0. ENO) ual Fmia Qawdur®
a&nmar aﬁ)mn N FaLD, .%.L B9y
f'\m 3 () s
5
@bm 3 .a,e-;‘v@mmm :gmp&@(b
AUNFAVTST Fiib, FL3F T
Ba  slrsoulfsd  Quppir
u gl
@ipoadst, ail@pa) s

L15ed 24 o .

Cr—

a1y OpAalsperanai.

RopRorCu, slsomuds

BenpQaupptiv . sl 1_ggdd
aarieni QUi med  yelgmeb,

20183 Gaiamerariaalst
upafaer  aevsvmb s wn®

AR, @asrapwis, aflmralsd
Jal®poy amiag Spipd pig
BT STHD FDOUG
Aol

‘, 9500 34 34 00

Qpuiaaizpd@ B wHpib UTITC. G RGN
aauieni p1fifers QzPadjgsraryi.

SL1pw Y3 6

Snred
o ff  DLGOL!
21 anp Sgub
IGTID&&H6) DNQILLD, HORELT Sylidv Con®

9500 34 34 00

BD&&6 to HpeansmBsn® Con®
SPK Bafleb o_sirar
dic@waarsmer dlamanss
sunhid) Q\&MeTAGHLD.

Gy,dy ures)

m}pa muu«b

Adlios @uuwrs LTHBLUL P Coarer SPGH 2-deuisma (UlH 3 (s 5

priasugy Ndéme 4o08H QG Sey

0 g drpent. 88 s oD o wLuwiad

SHTE

asnGgnanm 5@y SuLb gonanG ﬁmm GanaunsAdt surdsmn i@

YItp el g, 17-

BEFTLQYD BEDu wEH50
AR SN, @pIILIIG
uarg  uSwrQLd  Hpaerh
o) Pl s a, 3
T BBLLRIGID, QmB
wrgewss Grigs HavBuri®
uwgs.a\.v.u.y)zhw. ﬂ.fuq'm

By

93:}::15@«: (Bmaﬂ‘\i?\-u(p ‘;(“L'l
WUREGW  pITEI® LW
LAC.BERIST SOLIHD  auprIR,
wepps HEUUILE Rubgon

2021 Koo Qb [€37]
2 gxgafilai.

FZAOF LN 15
@D Guadis  wshll 2021
Karardl 161 Gp% Gam_mall

UCLE.  paell  LadLissr,

BAGHG ST WBEBING FIOD
st AU

Bum_ e g,

2021 Bazend 20 CpB: ypewr
goie) uswneniaena@ HHLLLR
Gua@k ussl! Qpr_macul gl

2081 woniF appd B3P 60 s
FLpB ApBwiHGT, BN
Bpmurasir Qareur. £ uy.u 60
aueng g QEISHI QI TR@HIG

®ey® Sumnoud g

5o

uEhFTl WSt Faraiuflar

FBENBIT ‘N HIH”

LGHFTL nRIew T8 &1

o@Tpalt, RT.17-
o e oo

2021 spiged {_1;53\5 B34 g;&!mum; ulurr'\.‘ﬁ)(saw R wemd  wrs.adwr  Guw
W ELFE ST Ao Pw s1iGu sraug:
AOULR  Bum_OuBd e unssv, HGwddsraier Grmaun 2 @RGwCW Ba0Qufa

O E XTI

2021 G wagh apged CH: 18
AWz Heopauen ks sTRwaEh

HOUUD Cual Bé Qanciar H R
Quppani.
2021 2&Grruis 2 CaP:

HBULRN Casiv srsiienldena 100
Grmg.enur passig uigy.

2022 goswaud 3ib CaB: 15 apssd
18wy awg  Geaew
Nuysuiasit, Dpdrend@ BHO
147 Gur@ih vesfl Gpm miRuig.

2022 marau 101> CaR: & Grasiv

amder  abQual s gandBur

BRULE Bliib QeupBaTions

GaaGamaitasiv G ULRFO5HE ARG, PYatic)
BB AUFTEIXN  LUWST - Denmoyentpalstangl.  @aaisng
UL BAFTT  QUUEN sl 156,76 qu Brev ;,@u,.;@

EIVIITROE 57

Guognd, 12 swwgy Ppriseded
uenyg

@@da  Quidwaiast
Bun_@a Gxnsiras,
,lllqu.oU a“pl_sfu

}‘

@@Canai-y. 56 ug&‘agm. 2
s 18 aumy awug Qaas.
@lpiorpasn, Epauisedan, Ppnd
sapaaner  GrramaNer B0

Guame s @eireng). }W“LL”J@

FORM A
Qurgy sifleiy
- Bifuerioigs Caniy mrbw«r 1546 550
é Bl neLgep) ey

ws Mnuw opisiun souifle

QpmUiyLL Bamiesn

1 | atamret as Rt Guet 13 Oanm. b AP

7 |aumwed adCund $gavuccans gt

A s 2. Cardagpr

UIRRETILCHNS

) |=

TN —————
4 | pemGunpiy aergasuiieci atere
TR

eendlh astudOe iy sgvcad gl | Wby apesads neri S}
.muu«afﬂmwwalan Serd. ”u [y ;«H rt.'}:m

averds 420t
4 | dwogustusrs

e Curphy Damiy| e gary Ced
Fagsewn

R assoase Ganin My

Snenly ;.., St secyap gyumind

332 Quip Quiw
F3AIBHDNGHEG PHY Gr_rw
BHOUYRuE, 70 FHa DI
2 iy e )¢ ugﬁ‘u’w
Bum_ L’ Gerengs.

7 |4 atpmsem secpen pushepé foks wanisn
©s .«um- aiey psande Caniud | £ am
8 | prorete tuust sigs cacer san

Busaer ggarpe uba Sriuih vy
arcia Crrsa frareds yash spne
Seegre

a7arsia Garyin e s aypd Oarity | paad
Carde riicainids Suenvs gaaf
ofad Sbwpes

gy

Sartieant rekinSapars secs

BLbEmg @azaGynenn
FEULR aTdsRufsh ’a@uz_ﬂ
&BzH BEHLLH LR

aflesesrensanh@ (Foswt Gomy

AOULY  GUILGS Qs LPE@GIL QUIZ® QUPRIFIIY.  sxiain salEETT B LOMTSE
wpgmagE  Eeep  osmpfaiisr, (sirorz) LA & A s
u‘imam'l vsslumenisaer, ) "9775'5?"'.‘“ o FRIETIL @‘5@“7
AeuL_sme s;svrumvr G‘,anmu 60 657 Q ey @"J""';’b@“" o 9}"{»«‘10
g FBs ) 7 sPemadis, mpniys HopGopui aRsiRsd, QPu
ARBwnpae L‘eu)l_;, Gasy  BSOULE Pl Qpuidan PGB ‘?L”"‘U”f;’ Fa ST 310,
Gunib ues? Opm_ s L g, VUEG, QuIE®  Bopas.p  GAITUTS | UTIS fé@lunG?‘l_a
5 ot TN Y WaFn P P 1Lx
#0iAssés glusd %mé;‘d‘, (ﬁ,j,m’;);?' ggﬂl Banourdfeir O

gapwaafer FmnGeow
Bpiousnth gusrigs eorylehis-af),
HAQuwAGs wm_dom  Bpiaerh
puaijim  enbayisisiier- 1273,
AQeRERTONST grStasT Syl
grsiast  puiiss  wisiGas,

mp

i
rdid
aehng e

wlorrai 1221
Grpm  oolip

aaratufSr sCaazar

&

NauGsant sz sevauEh
subRuyoasy FE§Idl arap, wpth

1;%.9&@ Aoty sush oo GEHmy
QeyaluSiten_e gl

FgCuwr 151 gSIRL gpvid
sLps apraie, Garaurafer
HUID gerew Garafl?C B, wiBu
whHNG  HSD AW

Gsnauneiied s ‘Hafl’ LD e
fleuGsarm

LQIMT Fal

s mouTARar. Fpamds, FHOYR
BlLsRe pumen®  Hewpay
allipralsv, Banarsd et
HRONEG PPy purd e
QeuaRusit... IGRpH.

BTy swsst Sufeai.

Laofl

LS

~

uGFat upuHEdr
]

1| SlatraiShe (] dd 4 benk Py |s0 00 fukad gacdader oy B
? | el Gapunii alse Gardisc Curnisp

o rn—rn
Curgtpy

% a s SasGamind
e aparie Coryiih Rurers
Silavhecuiute Tt (siderg

wdandita)
| afe pedas wigs  [4))7)
M whdeihaic  Siftgad dariad| Ao
Ledzis b

vtk ot o

Safe asCuetac sl pAUGE, Oardader sty s
Clddmide SEIL Sxumidi Caryiud Alurmigep ame
R Infun Seda s ASTELOwEs oen Sak yes
SS@daioCloy

13 OLddbacdeb GAIL “gonrmq Sk CarOppmtab gl
CarfAmased e fu eTOSLE i 2 SALLATIr HGaE MRS

Agarda  Caryiud  Alwrefid
w@dpriac.

wssaiad gy

lulx)&lgw'n 0-_(90.1va

Tarissans g Gz D5

0rda CacS. 220 Mm@ acmreland plery
Carfamana SAITDE, oMb QI CATNT JOGH BT GBPSCEE
suriSasnnt.

SepMBLIRLL LCYutid 114l adeatd QBLOLD L wip 9G wma
ButA myu  piards D
it Cusy [ s ol
St ) sl Egoud Satera wpidda
% 00 Kokl gaadader iy By Cungiars

Quriurer OBy AUDSerer Cxefimesmos
A nmaeds e LePASULBS

satoSiuy

Louuss-
rd Rl
Apwad Dary Uegh Fbeseart

e s P 17700, CmrRaARe

Builyg:

BOST L SR RONIR
FTRDIND  QBsH UG |
Gnar.  sillcsousg  Czige
BLdGh (3::.19;zd:mﬂln‘ vevald
QsrgPuidsd prsr 7 Calugnb,

uganT
AP

@, ger.ir-  DBBZTD, DBG gD
alps®, Hpe Qmaeis
2®55 Swrdaur  Cpipedsd [m mDBS
urmea  alipss  BaCuiw

et Sppm Helim Guuliy:

BB  pUpNFID  LIRAES
aRTAST augaTen Fatlt swlienus
a. s Causy®ub e
amm@sRGd  GpRuaing  snm.
Bwari FIFUMTGBEGD aNBL

i) RoLGREAEGI. b5
e auTdieu st sL5
FEBLD FUNADL. 1 5 RSTnewT.
Gaaamadsh u:i'ruﬂaywanai?eu
nl..

o.oren Qi

$redeniuniise Bloungy Wiady umﬁkfu

175-177. faasaLds Soe Coab-1.

e

HEM35 eT6O SIFTniLy

S aQ

sollenwrg,

) g Slereis
Crrliesiv siguinfluyh Kpasrgmib smssst Perpieuan HolllaQarstariucrg

BusSmiasir apinoug 91660806 Gersved

s GpopBs wwiy s\?@mﬁun
Qam_iRnzr. 20760 8. wprdacna e Buag,
&ABuiasawans Guimi qu?l & GuiiGaan.
BT 196 sraw 3G, 9;\: 7 b

Bal@é ’lﬁu.wg;a"hi:. @uu;w'.mo BAG L

&Gudena Gumyudsd FHLU_TION,
SR IHEING npsH  wpCHS. panTet,
ST EY NS afwanggangs ald
wRDa FoL®

Bpag @ .mw,@ o ugld,gy anmrw.l @ i
Pmrena 18 Rih Gan insngnd

uth asirngl. erasd, srsbeor  OATLT Bz ad@ibidCerid.
1B iidatDaenth wGanenar ST, St R G
230000, AU Pspowoncig HPLICUMGRD TR
FbinPaETD 10 GG, s Cuirasiad spPalilesl.
aﬂ@uu»;"ycs@ Qewsbangand ewrsd  pamaspth  GzRwams
i (Lp1g-ujib. FumBuad Garaunalst garlsnfl
aMeogald  pda agrar 5 wisl Sumnind@@Caums. 18k
wifwg Caizwsels, ais Gz S Cuiasmaismspamer

SDxelS Quar sl L snilow

serQGay, wevald  uzaTT ’T;Ln@g,nﬂw
#Guimaunarr Gualyded CuaBGper.
20076 Quuiizm  Guasy  @uiGuagnd
BguiiGus.

Qéirsungy ki wBonrsit §s gngdaumi.

T N o A e

oo ot dupinds sdmifon Y (T e e P
iy trar “3;”)1 G;j serenfeny Qandss 1| 0662.773000042280 sei}nm‘ 592020 |1,09500-| 34500
;b ;a‘wm;‘i?w. & ﬁléiﬁl @lﬂ-“ Q.II..D 2 |0662.773000043637| RFBEBTay | 29.10.2020 | 76,000/ 23,000
i ;nif” G"’;’;’“‘n‘; amiisss, s6f, Yosd aipmosd s@és... | [[658: 16.1.2022 Sevan Cucarari, AdarsaL 4§ Son

BLEBundS, G LE8G GPhs

4.00 wami

BHevalld 2 drarer. sarCar aLeNé®
Quppaiiseiisr QeeciiGelu 25.1.20220 Qpﬂ Qmmmulpam orene
2 e, 2

pemasaLer Qupm et B ssmdlub
RLIS eaIASUUL HATaT Bmasamer aLer

Qe

* QL

S tu@ub. Cuhuy. alleTburgens il SRSty LeRSle) sreaTednid.
Busgmerast: pmasd gt HoodCatu gab GLiu@bn. gugmg
Bnigh easatar(s) oron CaAlld musaCar aridls Sfarmd 2 en@.
aLargiyi QgremwCudl se@memen wrpdl REssiEe (3) Qe
Qeanflmsprend (o) waaf vl Bossrem ety sCudossred Bie

uflgriss gedd

-



